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Iﬁ THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD

0.,A.NO, 673/95, .
Date of Order: 8-6-95

Betweens
‘ S.CoLohia.
o Applicant.
and
1. Union of India, rep. by ' £ Bure of
The Director General, Mim.stry of}lgegégg‘h reau Police

and Development, Block No.I1I, 1IIrd Floor,
CeG.0.Complex, Lodi Road, IIIrd Floor,
New Delhi-3.

3., Govt.Examiner of Question Documents
Central Forensic Institute Campus.

Ramanthapur, Hy&rabad—l 3.
L TS Regpondents.,

For the Applicants Mr.K.S.R.Anjaneyulu, Advocate.

For the Respondents: Mr, N.V,Raghava Reddy, Addl.cGSC.

CORAM3 :
) THE HON'BLE MR,JUSTICE V,NEBLADRI RAQ s VICE-CHAIRMAN

THE HON'BLE MR.R,RANGARAJAN s MEMBER(ADMN)
The Tribunal made the following Oxder:-

In view of the allegations for the aﬁblicant, we
feel that it is a case for perusal of the relevant record. The
learned standing counsel for the Respondents submitted that as the
relevant record has to come from Delhi, four weeks time may be grante

The applicant was relieved on 7-6=-95 and he was granted
Earned lLeave upto 16-6=95, In the ciecumstances, if the applicant is
going to apply for extension of the leave pending consideration of
this 0Oa, same has to be granted. Call on 7-7~1995 for production of
the relevant record and also for reply.
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1. The Director General, Ministry of Home Affairs,
Bureau of o]_j_ce Research and Development,
Block No.II, IIIrxd Floor, C.G.O. complex. Loodi Road,
IIiIxd Floor,. New elhi-3.

2. The Govt.Examiner of Question Documents central
Forensic Institute Cafpus, Ramanthapur,- Hyderabad-13,

3, One copy to Mr.K.S.R.Anjaneyulu. Advocate, CAT.Hgd.
§. One copy to Mf, N.V.Raghava Reddy, Addl,CGSC,CAT.Hyd.
5. Cne copy spare. :
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 COMPARED BY - .APPROVED BY

'IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERAB2D BENCH AT HYDERABAD.

THE HON'BLE MR,JUSTICE V,NEELADRI RAO
VICE CHAIRMAN . ‘

AND

" THE HON'BIE MR.R.RANGARATAN: (M(ADMN)

" MiA./R.A./C.A.NoO.

%

On.No. %*73/%’“‘

TA.No, (W.P. )

Admitted-and Interim directions
issuedy

aAllowe
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